
•• 

• 
• 

• 

• 

. '-" 
·' 
• 

' ' 

' . 

• 

•• 

-

·( 

• 

Open Court 

CENTRAL ADMINISTRATIVE TRIBUNZ\.L 
AL!AHA~D BENCH 

ALIAHABA.D 

Original Application No. 1122 of 1995 

Allahabad this the 20th day of February, 

Hon'ble Mr. v. Srikantan, Member (A) 
Hon'ble Mr. s.K.I. Naqvi, Member (J) 

2001 

sri S.D. Bhanu, son of Late Sri Madho Ram, resident 

of Sheel Bhawan, M.I.G. 76 Barra-II, Sector-3, Kanpur 

Nagar. Applicant 

By Advocate Shri S.D. DUbey 

Versus 

1. Union of India(Government of India), Ministry 

of Finance, Department of Revenue, New Delhi 

through Secretary. 

2. Secretary, Central Board of Excis e and Customs 

New Delhi. 

3. The Collector of CentBal Excise, Kanpur. 

4 Under Secretary to the Government of India, 

Ministry of Finance Department, New Delhi. 

Resendents 

By Advocate Shri s.c. Tltipathi 

0 R D E R ( Oral ) ----
By Hon'ble Mr.s.K.I. Naqvi, Member (J) 

The applicant has filed this O.A. 

seeking relief to the effect that the respondents 

shall re-fix his salary and allow the conseq uential 

benefits in his retiral benefits and also to pay 

the arrears and interest thereon • 
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If possible copy of the order, applied 

as per rules , may be furnished w1 thin current 

week to the learne d counsel for the a pplicant. 
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